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visa like pther foreigners are requir-
ed to return back to their country on
the expiry of their authorised visa.
‘The question of providing any relief
and rehabilitation measure for such
‘Bangladesh Nationals who are over
staying in the country does not arise.

Expansion plan of Cpompton Greaves

8290. SHRI B. V. DESAI, Will
the Minister of INDUSTRY be pleas-
ed to state.

{a) whether Crompton Greaves,
one of the biggest electrical equip-
ment manufacturer in the country,
have placed before Government a
massive expansion and diversification
plan which calls for an investment
of not less than Rs, 20 crores jn the
next two years;

(b) whether Government have ap-
proved import of know-how;

(c) whether talks are on to locate
a suitable foreign collaborator;

(d) whether it is also a fact that
the new range of products the com-
pany have in mind include items
which will be manufactured for the
first time in the country; and

(e) if so, whether Government
have allowed the expansion plan pro-
posed by the company?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (SHRI
CHARANJIT CHANANA): (a) to
(e) Twao applications for the grant of
industrial licences for the manufac-
ture of various items of electrical
equipment  received from M/s.
Crompton Greaves during 1980 have
been approved and letters of intent
issued. : ‘

The detajls of all letters of intent
are published in the supplement to
the monthly news letter brought out
by the Indian Investment Centre.
Copies of this are available in_the
Parliament Library. Details of pend-
ing applications are not divulgeq till

Government’s decisions thereon are
taken,

News Item “53 Thousand Refugees did
not return to Bangladesh”

8291. SHRI S. M, KRISHNA: Will
the Minister of HOME AFFAIRS be
pleased to state:

(a) whether Goverament's attens
tion has been invited to the news
item ‘63 thousand refugees did not
return to Bangladesh’ appearing in
‘the Statesman’ New Delhi dated the
15th March, 1981; and

(b) if so, the reaction of Govern-
ment thereto?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRI YOGENDRA MAKWANA):
(a) and (b). According to the infor-
mation furnished by the Government
of West Bengal 219,305 Bangladesh
Nationals visited West Bengal in the
year 1980 with valid travel documents
out of which 53,043 had not returned
to Bangladesh go far. These Bangla«
desh Nationals are not refugees from
Bangladesh, Arrival and departure
of Bangladesh Nationalg is a conti-
nuous process. Action is taken againsg
those who dig not return after the
expiry of their valid visa under the
relevant laws and rules,
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